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District (Scheduled Tribes).
Tripura: (1 Development Block).
CHAMBAL PROJECT

6. Shri Bheekha Bhai: Will the Minis-
ter of Planning be pleased to state:

(a) the number of dams to be con-
structed across the river Chambal as
envisaged under the Chambal Project
included in the First Five Year Plan;

(b) the advantages of irrigation and
power to Rajasthan and Madhya Bharat
separately on the completion of the
Project;

(c) the stages by which the project
is to be executed and the time for the
execution of these stages; and

(d) the terms of agreement, if any,
between the two State Governments?

The Deputy Minister of Irrigation
and Power (Shri Hathi): Two dams,
the Gandhi-sagar dam and the Rana
Pratap Sagar Dam, together with a
diversion barrage at Kotah are en-
visaged in the first stage of the
Chambal Project included in the first
Five Year Plan.

The total area to be irrigated from
this project is 1.2 million acres. The
hydro-elegtric power installed in the
first stage will be 60,000 K.W. Their
distribution between the two States has
yet to be agreed upon.

These questions are yet to be con-
sidered in consultation with the Gov-
ernments of Rajasthan and Madhya
Bharat.

CHAMBAL VALLEY PROJECT

7. Shri Karni Singhji: (a) Will the
Minister of Planning be pleased to
state whether any decision has been
reached vegarding the priority to be
given to the Chambal Valley Project
(Rajasthan)?

(b) If so, what is the order of
priority?

The Deputy Minister of Irrigation
and Power (Shri Hathi): The project
has been included in the Five Year
Plan. Certain details are to be shortly
discussed with the Government of
Madhya Bharat and Rajasthan.

SiLk WEAVING

. Sardar Hukam Singh: Will the
Misnisst:r o{ Commerce and Industry be
pleased fo state:

(a) the total number of handlooms in
the country engaged in silk weaving;

(b) the chief varieties of cloth manu-
factured by our silk weavers; and
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(c) the raw materials used by the
Banaras Silk and Brocade Industries?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
(a) About 97,000.

(b) Sarees, Dhoties, Turban cloth,
Shirting, Suitings, Chaddars, Lungies,
Scarves, Dupattas, Handkerchiefs,
Mutilers, etc.

(¢) The chief raw materials used
are silk yarn, organzine, art silk yarn
and gold and silver thread.

TRADE MARKS (REGISTRATION)

9. Shri S. C. Samanta: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of applications re-
ceived during the current year for
registration of Trade Marks;

(b) how many of them have been
registered up-to-date;

(c) whether nationals of any other
countries excepting German and
Japanese nationals have been permitted
to apply for registration of Trade
Marks;

(d) if so, from which countries; and

(e) the number of applications for
registration from German and Japanese
nationals this year?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
(a) It is presumed that the hon. Mem-
ber desires information for the year
1952. If so, the number of applica-
;ﬁr;}s received during that year was

(b) 33.
(c) Yes,

(d) Ceylon, U. K., Canada, Australia,
Ireland. U.S.A., Switzerland, Sweden,
France, Hungary, Spain. Holland,
Belgium, Denmark, Italy, Czechoslo-
vakia, Austria, Hongkong, Federation
of Malaya, East Pakistan, Singapore,
Morocco, Germany and Japan.

(e) From German Nationals—334.
From Japanese Nationals—95.

HISTORICAL DIVISION OF EXTERNAL
AFFAIRS MINISTRY

10. Shri S. C. Samanta: (a) Will the
Prime Minister be pleased to state how
many papers on different topics were
produced by the research staff of the
Historical Division of the Ministry ~of
External Affairs since 1947 (year-wise
and subject-wise)?
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(b) How many of them were publish-
ed for public use?

(c) What was the establishment cost
of the Division in 1948, 1951 and 1952?

The Prime Minister (Shri Jawaharlal
Nehru): (a) The Historical Division
began work only in September 1949.

Papers produced:

Papers 1949-50 1950-51 1951-52 1952-53

on. up-to-date
General 3 .. .. 1
Asia b 28 14 8
Europe: 1 8 6 1
Africa. .. 4 3 1
America. .. 9 3 1
AuStraiia .. 1 1 ..

TorAL 9 50 27 12

(b) The papers were for the use of‘

the Minjstry and none has bheen pub-
lished.

(c) Rs. 92,388 in 1951-52.
Rs. 95,653 in 1952-53.
The office did not exist in 1948.

MEMORANDUM ON COMMUNITY
PROJECTS SCHEME

11. Shri V. P. Nayar: Will the
Minister of Planning be pleased to
state:

(a) whether the attention of Govern-
ment has been drawn to an article
published on Page 1 of the English
weekly “Delhi Times” published from
Delhi on September 14, 1952, regarding
a 60 page memorandum submitted by
the American Ambassador in Indig,
Mr. Chester Bowles, on the Community
Projects Scheme and state whether the
report is correct as to facts; and

(b) if so, whether Government pro-
pose to lay on the Table of the House
a copy of the memorandum?

The Deputy Minister of Irrigation
and power (Shri Hathi): (a) Yes, Sir.
The report is not true to facts.

(b) Does not arise.

REGISTRATION OF INDUSTRIAL
UNDERTAKINGS

12. Shri Bansal: Will the Minister of
Commerce and Industry be pleased to
state the number of industrial under-
takings that have been registered up to
31st January, 1953 under the Industries
(Development and Regulation) Act?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
2209 irdustrial undertakings were
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registered up to the 7th November
1952, which was the last date for re-
gistration under section 10 of the
Industries (Development and Regula-
tion) Act, 1951,

LICENSING OF INDUSTRIAL UNDERTAKINGS

13. Shri Bansal: Will the Minister of
Commerce and Industry be pleased to
state:

(a) the number of applications re-
ceived up to 31lst January, 1953 for the
licensing of industrial undertakings, (i)
for establishment of new industries and
(ii) for the expansion of existing ones;

(b) the number of licences issued for
each of the two categories; and

(c) the number of applications in the
case of which additional information
has been called for?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
(a) Up to 31st January, 1953, 125
applications for licence were receiv-
ed, Of these,

(i) 71 were for the establishment
of new industrial undertakings, &nd

(ii) 54 were for substantial ex-
pansion of existing ones.

(b) In the case of 29 applications
for new undertakings and 24 for sub-
stantial expansions, the applicants
have already been informed that
licence would be issued to them sub-
ject to certain conditions, Six of the
first "category and 12 of the second
have accepted the conditions, and
licences have been issued to them.

(¢) Additional information was
called for in respect of 28 applications,

FACTORIES FOR WOOD SCREWS

14. Shri Radha Raman: (a) Will the
Minister of C ce and Industry be
pleased to state what is the annual con-
sumption of wood screws in India?

(b) What is the number of factories.
registered and un-registered, in the

country and how many of them are
working at present?

(c) Is it a fact that most of these
factories have been closed due to lack
of demand for the indigenous manu-
factured goods?

The Minister of Commerce and
Industry (Shri T. T. Krishnamachari):
(a) According to the Tariff Boards’
estimates, the total Indiun demand is
about 5 million gross numbers per
annum.

(b) There are 15 registered factories
and 2 unregisiered factories. All
except 3 registered factories are in
productjon,





